List of Pending Arbitration Cases In Etah Judgeship, Etah

Date of Court Where Case
Sr. No. |Case No. Petitioner Name VS Respondent Name Advocate Registration Next Date Purpose Act Section Nature Is Pending
Satendra Kumar Vs National Highway Authority|, . . o
1 |Arbitration Cases/14/2020 of India Through Project Director National l;?;’:if gl‘l‘;i}(‘lr?ghi‘;gg))’ 12-02-2020 | 13-07-2022 Hearing ARBITRATION ACT--34 Arﬂtirs ac“o“ District Judge, Etah
Highway Authority of India Jp )
Manoj Kumar Vs National Highway Authority . . o
2 |Arbitration Cases/15/2020 of India Through Project Director National ﬁ?;g‘sgagﬁgﬁgr?ghﬁ(%’ 12-02-2020 | 20-07-2022 Hearing ARBITRATION ACT--34 Arij[tirsacm’n District Judge, Etah
Highway Authority of India 9P '
Sanjeev Kumar Vs National Highway Authority . . o
3 |Arbitration Cases/19/2020 of India Through Project Director National | xajendra Singh Chauhan(P), |1 ) 5050 | 13.07.2002 | Judgement | ARBITRATION ACT--34 | ArPitration | pc it Judge, Etah
. . . Ramesh chandra Rajpoot(R) Misc.
Highway Authority of India
4 |Arbitration Cases/21/2022 Ganga Singh Vs NHAI Brajraj Singh(P) 26-05-2022 | 13-07-2022 | Arguments | ARBITRATION ACT--34 Art(’:l:sfslon District Judge, Etah
5  |Arbitration Cases/22/2022 Prem Singh Vs NHAI by Pariyojna Nideshak Brajraj Singh(P) 26-05-2022 13-07-2022 Arguments ARBITRATION ACT--34 Artél;rsit;on District Judge, Etah
6 |Arbitration Cases/23/2022 Surajbhan Vs NHAI Rajendra Singh Chauhan(P)| 01-07-2022 | 13-07-2022 | Arguments |ARBITRATION ACT--31(5) Aﬂgfs?s‘on District Judge, Etah
Lakhan Singh Vs National Highway Authority Arbitration
7  |Arbitration Cases/29/2020 of India Through Project Director National Rajendra Singh Chauhan(P)| 05-03-2020 27-07-2022 Hearing ARBITRATION ACT--34 Misc District Judge, Etah
Highway Authority of India '
Karodi Lal Vs National Highway Authority of Arbitration
8  [Arbitration Cases/30/2020 India Through Project Director National Rajendra Singh Chauhan(P) | 05-03-2020 27-07-2022 Hearing ARBITRATION ACT--34 Misc District Judge, Etah
Highway Authority of India '
Sunita Vs National Highway Authority of India Arbitration
9  |Arbitration Cases/31/2020 Through Project Director National Highway Rajendra Singh Chauhan(P)| 06-03-2020 20-07-2022 | Order/Disposal | ARBITRATION ACT--34 Misc District Judge, Etah
Authority of India )
Satyendra Kumar Vs National Highway . . o
10 |Arbitration Cases/9/2020 Authority of India Through Project Director Ra{:gﬁ;ﬁ‘gih%a‘ffgp)’ 12:022020 | 13-07-2022 | Judgement | ARBITRATION ACT--34 Arij[tirsag“’n District Judge, Etah
National Highway Authority of India - Rap '
11 |Arbitration Execution/20/2022 | V/ss Shriram City Union Finance Ltd Rep by | \ii Chandresh Sharma(P),| 01-07-2022 | 18-07-2022 Hearing ARBITRATION ACT--36 | Arbitration | i i1 fudge, Btah
Mr Prashant Kumar Vs Kusum Execution




Lallu Sahai Vs National Highway Authority of

Adesh Kumar Saxena(P),

12 |Civil Misc/191/2019 India Through Project Director National . 29-03-2019 20-07-2022 Hearing ARBITRATION ACT--34 District Judge, Etah
. . : Ramesh chandra Rajpoot(R)
Highway Authority of India
13 |Misc Civil Cases/101/2022 Karan Singh Vs NHAI by Project Director Mahipal Singh Verma(P) | 01-07-2022 | 18-07-2022 gii‘;‘r’slilpglf ARBITRATION ACT--34 District Judge, Etah
14  |Misc Civil Cases/102/2022 Damodar Singh Vs NHAI by Project Director | Mahipal Singh Verma(P) | 01-07-2022 | 13-07-2022 gii‘;‘r’slii)glf ARBITRATION ACT--34 District Judge, Etah
15 |Misc Civil Cases/103/2022 Devendra Singh Vs NHAI by Project Director Mabhipal Singh Verma(P) 01-07-2022 13-07-2022 g]t;i?ﬁ;f ARBITRATION ACT--34 District Judge, Etah
16 |Misc Civil Cases/107/2021 E}tﬁﬁ?:‘r singh Vs National Highway Authority |\ qpocp Kumar Gupta(P) | 26-10-2021 | 20-07-2022 Hearing ARBITRATION ACT--34 District Judge, Etah
Suresh Chandra Vs National Highway Authority Adesh Kumar Saxena(P)
17 |Misc Civil Cases/29/2020 of India Through Project Director National . ) 05-02-2020 20-07-2022 Further Order | ARBITRATION ACT--34 District Judge, Etah
. . . Ramesh chandra rajpoot(R)
Highway Authority of India
Urmila Devi Vs National Highway Authority of Rakesh K.
18 |Misc Civil Cases/97/2022 India Through Project Director National axesh humar 31-05-2022 18-07-2022 For Disposal | ARBITRATION ACT--34 District Judge, Etah
. . . Kulshrestha(P)
Highway Authority of India
Bhagirath Vs National Highway Authority of Rakesh Kumar
19 [Misc Civil Cases/98/2022 India Through Project Director National v 31-05-2022 18-07-2022 For Disposal | ARBITRATION ACT--34 District Judge, Etah
. . . Kulshrestha(P)
Highway Authority of India
Ajeet Kumar Gupta Vs National Highway .
20  [Regular Misc/6/2019 sty ofF it hromadh Broiess i o Ajeet Kumar Gupta(P), | 15 45 5919 | 13-07-2022 Hearing | ARBITRATION ACT--34 D Cani NBIl,
. . . . Ramesh chandra rajpoot(R) Etah
(National Highway Authority of India
. Chandra Shekhar Gupta Vs Bhartiya Rashtriya Ajeet Kumar Gupta(P), . ADJ Court No.01,
21 [Regular Misc/7/2019 T Ramesh Ch. Rajput(R) 10-05-2019 13-07-2022 Hearing ARBITRATION ACT--34 Etah
Devendra kumar Vs National Highway . .
22 [Regular Misc/9/2019 Authority of India Through Project Director | ajondra singh chauhan(®), | 4 455079 | 13072022 Hearing | ARBITRATION ACT--34 ADIJ Court No.01,
. . . ; Ramesh chandra.Rajput(R) Etah
National Highway Authority of India
. . . . . Rajendra singh chauhan(P), . ADJ Court No.01,
23 |Regular Misc/8/2019 Jiwaram Vs Bhartiy rastiya rajmarg R. Chandra Rajput(R) 14-05-2019 13-07-2022 Hearing ARBITRATION ACT--34 Etah
Rewtiram Vs National Highway Authority of . .
24 |Regular Misc/10/2019 Tndia Through Project Director National Wejemdte St QembdlO))| o0 o omie || is-anean Hearing | ARBITRATION ACT--34 LG INGAUL
Ramesh chandra Rajput(R) Etah

Highway Authority of India




Kishanpal Vs National Highway Authority of

25  [Regular Misc/11/2019 India Through Project Director National Rajendra Singh Chauhan(P),| 4 o5 5919 | 13.07-2022 Hearing ARBITRATION ACT--34 LGN
. : : Ramesh Ch. Rajput® Etah
Highway Authority of India
Shekhar Public High School Vs National
26 |Arbitration Cases/4/2020 Highway Authority of India Through Project | S 1andra Shekhar Gupta(P), |- g o 5000 | 13.07-2022 Hearing | ARBITRATION ACT--34 Spl. Judge SC/ST
. . . - . Ramesh chandra rajpoot(R) Act
Director National Highway Authority of India
Gaya Shri Vs National Highway Authority of . . o
27 |Arbitration Cases/24/2020 India Through Project Director National Rajendra Singh Chauhan(P),| 19 05 5550 | 13.07-2022 Hearing | ARBITRATION ACT--34 | Atbitration | Spl. Judge SC/ST
. . . Ramesh chandra Rajpoot(R) Misc. Act
Highway Authority of India
. . Spl. Judge SC/ST
28 |Civil Appeal/22/2015 Beena Gupta Vs Ramesh Chandra Gupta Shiv Shanker Agarwal(P) 24-03-2015 14-07-2022 Arguments ARBITRATION ACT--39 Act
.. . Spl. Judge SC/ST
29 |Civil Appeal/20/2015 Beena Gupta Vs Ramesh Chandra Gupta Shiv Shanker Agarwal(P) 24-03-2015 14-07-2022 Arguments ARBITRATION ACT--39 Act
30 |Arbitration Cases/10/2022 ﬁg‘i‘se" singh Vs National highway authority of S.S.Anjana(P) 27-04-2022 | 13-07-2022 | Order/Disposal | ARBITRATION ACT--33 Arkg;rsitsfon Spl. J“‘f; SC/ST
31 |Arbitration Cases/11/2022 orem Singh Vs National highway authority of S.S.Anjana(P) 27042022 | 13-07-2022 | Arguments | ARBITRATION ACT--33 | Arbitration | Spl. Judge SC/ST
32 |Arbitration Cases/12/2022 i%?;pal singh Vs National highway authority of S.S.Anjana(P) 27-04-2022 | 13-07-2022 | Judgement | ARBITRATION ACT--33 Artél::etslon Spl J“‘E; SC/ST
Radha Devi Vs National Highway Authority of .
33 |Arbitration Cases/18/2022 T T et s 3 o I v Adesh Kumar Saxena(P), | 10 059022 | 13072022 | Arguments | ARBITRATION ACT--34 | AfPifaton | o 5 dee DAA
. . : Ramesh chandra rajpoot(R) Cases
Highway Authority of India
Nt [STiaoere Bfs N efttoreall ey Adesh Kumar Saxena(P) Arbitration
34  |Arbitration Cases/19/2022 Authority of India Through Project Director . ’ 18-05-2022 13-07-2022 Arguments ARBITRATION ACT--34 Spl. Judge DAA
. . . . Ramesh chandra Rajpoot(R) Cases
National Highway Authority of India
Charan Singh Vs National Highway Authority o
35  |Arbitration Cases/20/2022 of India Through Project Director National Adesh RKumar Saxena(®), | 19 45 5070 | 13.07-2022 | Arguments | ARBITRATION ACT--34 | Atbifration | o) 1 4oe DAA
. . . Ramesh chandra rajpoot(R) Cases
Highway Authority of India
36 |Regular Misc/2/2019 Greesh Chandra Pachauri Vs DM Etah Arvind kumar Bhardwaj(P) | 28-02-2019 13-07-2022 Arguments ARBITRATION ACT--34 Spl. Judge DAA




Girish Chandra Verma Vs National Highway

37 |Arbitration Cases/21/2020 Authority of India Through Project Director | Rajendra Singh Chauhan(P) | 13-02-2020 | 02-08-2022 Hearing ARBITRATION ACT--34 Arﬂtirsact“’“ Spl. Judge EC Act
(National Highway Authority of India )
Ravendrapal Mishra Vs National Highway Shiv Shanker Agarwal(P)
38 |Arbitration Cases/7/2020 Authority of India Through Project Director gan >y 05-02-2020 18-07-2022 Hearing ARBITRATION ACT--34 Spl. Judge EC Act
. . . . Ramesh chandra Rajpoot(R)
National Highway Authority of India
Sanjay Mishra Vs National Highway Authority . o
39 |Arbitration Cases/8/2020 of India Through Project Director National Shiv Shanker Agarwal(P), | 5 05 5020 | 18072002 |  Hearing | ARBITRATION ACT--34 | ATRIHIAtON | g ygoe EC Act
. . . Ramesh chandra rajpoot(R) Misc.
Highway Authority of India
Kusuma Devi Vs National Highway Authority . . o
40  |Arbitration Cases/23/2020 of India Through Project Director National Rajendra Singh Chauhan(P).| 14 0> 5059 | 02-08-2022 Hearing | ARBITRATION ACT--34 | ATPHIAON | ) 5 joe EC Act
. . . Ramesh chandra Rajpoot(R) Misc.
Highway Authority of India
Prempal Singh Vs National Highway Authority . . o
41 |Arbitration Cases/25/2020 of India Through Project Director National Rajendra Singh Chauhan(P),| 14 05 5050 | 02-08-2022 Hearing ARBITRATION ACT--34 | Arbitration | g 5 400 BC Act
. . . Ramesh chandra Rajpoot(R) Misc.
Highway Authority of India
42 |Arbitration Cases/13/2021 Dharmveer Singh Vs National Highway Rajendra Singh Chauhan(P)| 03-11-2021 | 13-07-2022 Hearing | ARBITRATION ACT--34, | Arbitration 1 g 5 40c BC Act
Authority of India Misc.
Hakim Singh Vs National Highway Authority of|, . . o
43 |Arbitration Cases/10/2020 India Through Project Director National Rajendra Singh Chauhan(®),| 15 5 5090 | 03-08-2022 Hearing | ARBITRATION ACT--34 | ATITaton | \pp e No.02
. . . Ramesh Chandra Rajput(R) Misc.
Highway Authority of India
Shyamveer Vs National Highway Authority of . . o
44 |Arbitration Cases/11/2020 India Through Project Director National Rajendra Singh Chauhan(P),| 1, 5 5590 | 05-08-2022 Hearing ARBITRATION ACT--34 | Atbitration | by 00 No.02
. . . Ramesh Chandra Rajput(R) Misc.
Highway Authority of India
45  |Arbitration Cases/16/2022 {\}Efj‘;‘:;zf“mar Vs NHAI RepBy Pariyojana | oo dra Singh Chauhan(P) | 04-05-2022 | 14-07-2022 | Arguments | ARBITRATION ACT--34 Artél;rsaetslon Court No.03
Sushil Kumar Vs National Highway Authority Rajendra Singh Chauhan(P)
46  |Arbitration Cases/1/2020 of India Through Project Director National J & . ’[ 07-01-2020 15-07-2022 For Disposal | ARBITRATION ACT--34 Court No.03
Hi . Ramesh Chandra Rajput(R)
ighway Authority of Ind
Puspendra Kumar Vs National Highway Arbitration
47  |Arbitration Cases/3/2022 Authority of India Through Project Director Avadhesh Kumar Gupta(P) | 05-03-2022 20-07-2022 Arguments ARBITRATION ACT--34 Cases AD]J Court No. 04
National Highway Authority of India
48  |Arbitration Cases/17/2022 Rajkumar Vs NHAI RepBy Pariyojna Nideshak | Adesh Kumar Saxena(P) | 13-05-2022 | 21-07-2022 Hearing ARBITRATION ACT--34 Artél;rsitslon ADJ Court No. 04
Anuradha Gupta Vs National Highway . . o
49 |Arbitration Cases/13/2020 Authority of India Through Project Director | xajendra Singh Chauhan(P),| -, 05 5050 | 20.07.2022 | Arguments | ARBITRATION ACT--34 | Arbitration | ADJ/FTC Court
Ramesh Chandra Rajput(R) Misc. No.01

National Highway Authority of India




Gyan Devi Vs National Highway Authority of

50  |Arbitration Cases/12/2020 India Through Project Director National Rajendra Singh Chauhan(P),| 1, ) 5050 | 20.07.2022 | Arguments | ARBITRATION ACT--34 | Atbitration | - ADVFTC Court
. . : Ramesh Chandra Rajput(R) Misc. No.01
Highway Authority of India
Rekha Yadav Vs National Highway Authority of|, . . o
51 |Arbitration Cases/18/2020 India Through Project Director National Rajendra Singh Chauhan(P),| 15 ) 5050 | 20.072002 | Arguments | ARBITRATION ACT--34 | Atbitration | - ADVFTC Court
. . . Ramesh chandra Rajpoot(R) Misc. No.01
Highway Authority of Indi
Saroj Kumari Vs National Highway Authority of| , . . o
52 |Arbitration Cases/17/2020 India Through Project Director National Rajendra Singh Chauhan(P),| 15 ) 5050 | 20.07-2022 | Arguments | ARBITRATION ACT--34 | Atbitration | ADJFTC Court
. . . Ramesh chandra rajpoot(R) Misc. No.01
Highway Authority of Indi
Mithlesh Kumari Vs National Highway . . o
53 |Arbitration Cases/20/2020 Authority of India Through Project Director | n&jendra Singh Chauhan(P),| 1, 05 5050 | 20.07.2022 | Arguments | ARBITRATION ACT--34 | Arbitration | ADJ/FTC Court
. . . ; Ramesh chandra Rajpoot(R) Misc. No.01
National Highway Authority of India
Reena Kumari Vs National Highway Authority . . o
54 |Arbitration Cases/26/2020 of India Through Project Director National Rajendra Singh Chauhan(P),| 7 o) 5050 | 20.07-2022 | Arguments | ARBITRATION ACT--34 | Atbitration | - ADJFTC Court
. . . Ramesh chandra Rajpoot(R) Misc. No.01
Highway Authority of India
Vimlesh Goswami Vs National Highway o
55 |Arbitration Cases/4/2022 Authority of India Through Project Director Avadhesh Kumar Gupta(P) [ 05-03-2022 20-07-2022 Arguments ARBITRATION ACT--34 FbitiEiton || AIDYIFIG Comss
. . . . Cases No.02
National Highway Authority of India
56 |Arbitration Cases/6/2022 Bhoop Singh Vs NHAI Brijraj Singh(P) 06-04-2022 | 14-07-2022 Hearing | ARBITRATION ACT--34 | Aroitmation | ADIETC Court
57 |Arbitration Cases/13/2022 | Shen Wi AL IR eplshy Py o Mahipal Singh Verma(P) | 27-04-2022 | 14-07-2022 Sy || AR AGI g | SRS NG o
(Nideshak Cases No.02
58 |Arbitration Cases/14/2022 Vel Sihazln s NIELAL Igplely 150 gy Mahipal Singh Verma(P) | 27-04-2022 | 14-07-2022 Sz || AREITRATION AT 4 | FTSEEAED | A Cour
(Nideshak Cases No.02
59  |Arbitration Cases/15/2022 Kishanlal Vs NHAI B menE) 27-04-2022 | 14-07-2022 Hearing | ARBITRATION ACT--34 Arkél;rsits“’“ ADJETC Court
Suresh Chandra Vs National Highway Authority |, . . o
60 |Arbitration Cases/33/2020 of Tndia Through Project Director National _ [Laiendra Singh Chauhan(®),] 9 45 5070 | 14.072022 Hearing | ARBITRATION ACT-34 | Atbitmation | ADJETC Court
Ramesh Chandra Rajput(R) Misc. No.02

Highway Authority of In
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